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Manufacturing of A.S.L.C. by Indian
Telephone Industries, Bangalore

6748. SHR! SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Wil the
Minister of COMMUNICATIONS be pleased
to state:

(a) whetherthe proposalof Indian Teie-
phone Industries, Bangalore to undertake
full fledged manufacture of Application
Specific Integrated Circuits (ASIC) is pend-
ing with Government;

(b) if so, the time by which the proposal
is expected to be cleared:

(c) the details of the production capacity
of ASIC envisaged under the proposal: and

(d) the cost of the entire project?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRiI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) The project is presently under ex-
amination in consultation with various Gov-
ernment agencies. ltis likely to take about an
year before the project is cleared.

(c)
Capacity per Year

ASIC (Gate array) 2,50,000 Nos.
ASIC (Standard Cell) 1,00,000 Nos.
Processed wafer 7.000 Nos.

(d) Presently estimated cost of the proj-
ect is Rupees 7444 |akhs.

Measures to Solve J&K and Punjab
Problems

SHRIMATI BASAVA RAJES-
WARI:
SHRICHIRANJILAL SHARMA:

6749

Will the Minister of HOME AFFAIRS be
pleased to state:
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(a) whether Union Government have
recently take some stringent measures to
solvethe problem of Punjab and Jammu and
Kashmir;

(b) if so, the new proposals that have
been considered and introduced by Govern-
ment in regard to these two States; and

(c) the extent to which these new pro-
posals are expected to improve the situatain
in these States?

THE MINISTER OF HOME AFFAIRS
(SHRI MUFTIMOHAMMAD SAYEED): (a)
o (c). “Public Order” being a State subject,
it is for the Governments of Jammu & Ka-
shmir and Punjab to take appropriate meas-
ures to maintain law and order in the States.
Steps taken by Punjab Government include
close supervision of anti-terrorist operations,
strengthening of Police control rooms for
better communication and reduction in re-
sponce time, intensification of combing
operations wherever necessary, setting up
of task force, increased vigil on the border
and barbed wire fencing at the sensitive
stretches.

Steps taken in Jammu and Kashmir
include strengthening of administration,
improvement in the functioning of Police
stations, better coordination between State
Police, Central Police Forces and the Army,
preventive arrests, combing operations, more
compact supervision by higher officers, and
increased vigil on the border.

Sustained efforts are being made by the
Governments of Punjab and Jammu and
Kashmir with a view to improving the situ-
ation.

General Council Meeting of NCDC

6750. SHRIMATI BASAVARAJES-

WARI:
SHRI G:8. BASAVARAJ:
SHEIMA‘!T VASUNDHARA

Wil the I\hntstéi*bf AGW&K_TURE'be

pleased to state:
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(a) whether a general council meeting
of the National Cooperative Development
Corporations was held recently;

(b) if so. the subjects discussed at the
meeting and the outcome thereof: and

(c) the steps being taken to improve the
working of the cooperatives 1n the country?

THE MINISTER OF FOOD AND CIVIL
SUPPLIES (SHRI NATHU RAM MIRDHA):
(@) Yes, Sir

(b) In the last meeting held on 28.3.90,
the General Council of NCDC considered
the programme of Activities of NCDC for the
year 199C-91 and approved the programme
and financizl estimates thereof atthe level of
Rs. 260 crores. Besides confirmation of the
minutes of the earlier meeting and review of
the action taken on aztionable pants of the
previous meeting, the Genera! Councll aiso
persued the Audited Statement of Accounts
of NCDC and NCDC Employees Provident
Fund for the year 1988-88.

(c) “Cooperative Societies” 1s a State
subject under the indian Constitution. Meas-
ures to strengthen the "Coopearative Socle-
ties and to mpiove thewr working are taken
by the State Governments In therr area with
assistance and guigance from National Bank
‘or Agrcultuie and Rural Development
(NABARD). National Cooperative Develop-
ment Corporation (NCDC) and other organi-
sations interested m promoling and financ-
Ing cooperatives in the country. Government
of India has also commended the various
recommendations of the Conferences of
State Miristers of Cooperation held from
time to ime, with 2 view improve the working
of cooperatives in the country The recom-
mendations made by the Committee on
Cooperative Law o1 demccratisation and
protessienalisation and Management n
Cooperatives (Ardhanareshwaran Commit-
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tee) have also been forwarded to the State
Governments.

U.K.’s Views on Kashmir Issue

6751. SHRIMATI BASAVA RAJES.
WARI:

SHRI G.S. BASAVARAJ:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whether United Kingdom has pro-
posed for the settlement of Kashmir issue
between India and Pakistan through bilat-
eral negotiations:

(b) if so, the details thereof; and
(c) Government's reaction thereon?

THE MINISTER OF EXTERNAL AF-
FAIRS SHRI LK. GUJRAL): {a) to {c). The
position of the Government of UK as stated
on a number of occasions is that the “Ka-
shmir 1ssue™ can be settled only by agree-
ment between India and Pakistan. The
Government of UK has also stated that its
position is entirely cansistent with the terms
ofthe Simla Agreement providing for settling
of differences between India and Pakistan
by peaceful means through bilateral nego-
tiations.

[ Translation)

Jobs to Farmers in IFFCO Factory at
Aonla

6752. SHRIRAJVEER SINGH: Wilithe
Minister of AGRICULTURE be pleased to
state:

1a) the number of farmers whose lands
have been acquired for setting up IFFCO
factory at Aonla in district Bareilly (Uttar
Pradesh) and the number of farmers out of
them who have been provided jobs:



